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ConslrU('lion of HolJ8(.'S for HarijaJ18 and 

Sweepers in Municipal TOWJIli 

!1I;95. SHRI n. K. DASCHOWDHURY: 
Will the Minist',.. oi HO~lf. AFFAIRS he 
pleased to state: 

(a) whctlH'r GO\crnlllt'nL have any scht'lIIe 
for construnion o( houses for Hari,jans and 
Swtepcrs wurking ill Municipal lOWIlS; ami 

(b) if so, whal arc those schemes ami 
whether sIKh schemes can he takcll up 
directl\' bv Ihe.' Central Government or Iht' 
Itarija'lIs and Swc.:cpcrs thclll~elvcs (,dll 

din'ctly approadl lhl' (!enlral Governmc.'ul 
for gh'ing- them sLich financial help? 

THE DEl'UI'Y ~Hl\ISTER 11\ THE 
MI:\HTRY OF HOME AI'FAIRS (~HRI 
r. II. \lOHSIl\): (al alill (h). rllmh an' be
ing provided for lhl' anplisition of land for 
house·silcs. The schellle of suhsidy for 
!'\\'ccper.'i, housing and provisioll or house
sires for Scheduled Castes engaged in un
dean occupations art' included in the Cent
ral Sector. F'ol" other ealegorics of Scheduled 
Castes, provision is madc in the Stall' Sec 
ror. The ("(.1st of housing under the Bafk
ward Classl's SeClor is gencralh reckoned 
as Rs. 1.200 per house; il i.. re('koned as 
Rs. 1,(1IH) in black soil an:3.", hilly regions 
and remote places; in areas bordering the 
Himala)'as and subject to heaV\" snowfall. 
it is ~eckoned at Rs. 2.000. Seve'nty live % 
of the cost of construction of a house is 
gi\'en as subsid\' and the balance can be 
n)fltriimted by (he ix':ncficiary in the form 
of "ash, lahour. building material etf. 

Grants-in-aid for the housing schemes arc 
given b\' the Centre to tllt' State Govern
ments/U.T. Admns. Ji;'O direct grant is 
given bl' the Centre to individuals. 
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Criterion I"r Sdu'duling .. I Scheduled Castes 
and Scheduled Tri~ 

96!17. SHIH K.\RTlK ORAOl\: Will the 
~llIIisll'l 01 HOME AFFAIRS be pleased to 
state whctller the tribe or ca~lc by birth 
is the niterioll luI' lhc .,rhcduling of Sche
duled. Caste," and Scheduled Tribes? 

IHE DEI'L:TY MINISTER IN TH}: 
\U:\'ISTR \' 01· HOME AFFAIRS (SHRI 
1-. H. MOHSI:\): Th" Scln:auled Caste, 
ami Scheduled Tribes arc specified in the 
Presidential Onil'rs issued in pursuance of 
anicl", ~'II and 312 01 the Constitution. 
\\'hellier a parliruiar person belongs to a 
partkulat Sdl(~dulcd Caste or Tribe is a 
question of fact. and each case has to be 
delcl"lnincd ull its own merits. 

Financial Assistance fo~ providing infra· 
sfl'urlnral fadlitie!ii in Jodhpur Divuion 

!IWM. SHRIMATI KRISHNA KUMARI: 
\\,ill the Minister of INDUSTRIAL DEVE· 
l.OPMENT ANIl SCIENCE AND TECH· 
:\OIO(;Y I,,· pkased to statc: 

(a) whether Jodhpur Division of Raja,· 
Ihan p()SSes'K~ suHidcl1t industrial potential 
,I f1(1 whether Go\'crllment propose to give 
Ilct'cssan hllalldal i.lssistance to the State 
C;ovcrllllll'nl for providing suitable infra
slnH"tliral facililic!o. (here, and 

(II) if 1101, lli(' rca$OIlS therefor? 

THE DEPl;],Y MINISTER IN THE 
MII\"lSTRY O}' INDUSTRIAL DEVELOp· 
MENT (SHRI ZIAUR RAHMAN ANSA· 
RI): (a) and (b). The Small :Kale Industries 
Development Organisation h.. conducted 

.... uncys of Ihe districts o[ NaRllur. Barmer 
and Sil'Ohi in the Jodhpur Division and 
have suggested that there is scope for the 
selling up of industrieA for the manufac
turt' of shoes. washing soap. processed foods. 
straw board and units for tanning and 
Ixme crushing. 

The six districh of Todhlur Divi5ion. 
lIarmer. jaisalmer. jalore. odhpur. Nag· 
aur and Sirohi, are t>ligihle or con~ion.l 
finance from lht financial institutions for 
the ""uing up of new industrial unlb. In 
lIflciition new indUftIt ics in the diatriq" Q( 




